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of roads in Uttar Pradesh against the All India 
proportion ? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) and (c). 
A statement is laid on the Table of the House. 
[Placed in Library. See No. LT-598/71]. 

(b) Pre-sumably the Hon'ble member is hav-
ing in mind the Twenty Year Plan suggested 
in the Report of the Chief Engineers on Road 
Development Plan for India ( 196!-81) and dis-
cussed by the Council of the Indian Roads 
Congress at Bombay in August 1958. That Plan 
however laid down a target in terms of overall 
mileage of roads for the 20-year period ending 
1981 for the country as a whole but did not 
lay down any year-wise physical targets as 
also any proportional break-up according to 
pavement surface category of roads. However, 
in terms of overall targets of road mileage laid 
down in that plan for the country as a whole 
covering the 20-Year period ending 1981, the 
total all-India road length given in the attched 
statement is lower. 

Air-Link between Lucknow and Babatpur 
(Varanasi) 

3824. SHRI RAJDEO SINGH : Will the 
Minister of TOURISM AND CIVIL AVIA-
TION be pleased to state : 

{a) whether Government are aware that 
there is no flight between Lucknow and Rabat-
pur (Varanasi) ; and 

"' (b) whether Government propose to air.Jink 
Lucknow and Varanasi considering the impor-
tance of Varanasi city and its neighbourhood ? 

THE MINISTER OF STATE IN THE MI-
NISTRY OF TOURISM AND CIVIL AVIA-
TION (DR. SAROJINI MAHISHI): (a) Yes, 
Sir. 

(b) Indian Airlines hope to introduce a Boe-
ing 737 service on the route Delhi-Lucknow-
Varanasi-Patna-Calcutta with effect from 
IOthJuly, 1971. 

Defalcation of Foreign Exchange in 
Bonded Warehouse Licensing System .. 

3825. SHRI H. N. MUKERJEE: Will 

the Minister of FINANCE be pleased to state : 

(a) whether a private business termed 
"Bonded Ships Store Trade" operates in a 
manner that means virtual defalcation of fore-
ign exchange of considerable value ; 

(b) whether the so-called "Bonded Ware-
house Licensing System" is riddled with irre-
gularities and malpractices that hurt our 
economy ; and 

(c) if so, whether the work could not be 
taken over by a State Agency like the State 
Trading Corporation ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) : (a) and (b). No Sir, the "Bonded 
Ships Store Trade" is subject to control by the 
Customs and the Reserve Bank of India and 
there is nothing to show that the system is 
riddled with irregularities and malpractices. 
On the contrary, studies made by the Reserve 
Bank of India have actually indicated that 
there is a substantial net foreign exchange 
gain resulting from the bonded stores trade. 

(c) In view of answers to (a) and (b) above 
this question does not arise. 
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3827. SHRI BIBHUTI MISHRA: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state *

(a) whether he attended the 18th General 
Assembly of the International Civil Aviation 
Organisation held at Vienna recently ;

(b) if so, the subjects discussed and decisions 
taken there; and

(c) Government’s reaction thereon ?

MINISTER OF STATE IN THE MINIS­
TRY OF TOURISM AND CIVIL AVIATION 
(DR. SAROJINI MAHISHI): (a) Yes, Sir. 
Dr. Karan Singh, Minister of Tourism and 
Civil Aviation, led the Indian delegation to the 
18th Session of the General Assembly of Inter­
national Civil Aviation Organisation which 
commenced in Vienna on 15th June, 1971 and 
is expected to continue upto 8th July, 1971.

(b) and (c). After reviewing the work of
I, C. A. O. for the past three years, the Assem­
bly will decide on future policies and activities 
of the organisation. The decisions of the Ass­
embly on various items will be formally made 
available to member-states by I. C. A. O. after 
the conclusion of the session.

The Assembly also elected member-states 
that will constitute the organisation's Govern­
ing Council at I. C, A. O. Headquarters, 
Montreal, over the neat 3-years period. India 
has been re-elected to the Council.
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